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H1.6. CEA-PS-12-13/3/2022- PSPA-II Division.—Tg1= arewer afafa (Q‘rﬁﬂff) (3reTe, ETR
e e i srexerar §) 7 =@ afafagw, 2003 (2003 Ft H@&AT 36) FT &=T 63 F dgd aqTs Ts
TUOT HATeAl o Torg S sremea giaedeff St [Remaaen & 2T 3.2 3w fo=a #omea & Fraiad et
& 28.10.2021 ZTRT W& oIRAT T TANT FXd gU, A= qTierahl | Ifedfad ToTa=T STTe=aT & ATeasT
S areaTia Tiaeaeff et (SrreEie) & daq wadd gq Meteigd Ty ST H e =
T o |
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1 et =ur-l w=edr ¥ faset #l  f&9i% 02.06.2022 [®1.€. CEA-PS- 11-15(11)/1/2021-
Tt % form oo gorrefy PSPA | Division]
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2. oS TEMH 9¥ TP G (TAEET) F 25.02.2026 FT TG 3847 a5F H HOMTAT JATSET
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[Far=TTaT-111/4/379T./04/2026-27]

MINISTRY OF POWER
(Central Electricity Authority)
NOTIFICATION
New Delhi, the 16th March, 2026

F. No. CEA-PS-12-13/3/2022-PSPA-II Division.—In exercise of the powers conferred by Para 3.2 of the
Tariff Based Competitive Bidding Guidelines for Transmission Services framed under Section 63 of the Electricity
Act, 2003 (no. 36 of 2003) and Ministry of Power office order dated 28.10.2021, National Committee on
Transmission (NCT) headed by Chairperson, Central Electricity Authority had notified following transmission scheme

for implementation under Tariff Based Competitive Bidding (TBCB) vide Gazette Notification mentioned in below
table:-

Sr. Name of Transmission Scheme Gazette Notification by which Transmission Scheme
No was notified

| Transmission system for evacuation of power| Dated 02.06.2022 [F. No. CEA-PS- 11-15(11)/1/2021-
from Luhri Stage-1 HEP PSPA I Division]

2. Now, the National Committee on Transmission (NCT) in the 38th meeting held on 25.02.2026 has recommended
modified scheme for approval of MoP. As such, the above scheme including its scope is hereby de-notified.

RAKESH KUMAR, Secy., CEA
[ADVT.-IT1/04/Exty./04/2026-27]
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